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of Birati s.P. on the Dum Dum-Bon-
eaon section. 

(b) No public road has been block-
ed by the Birati S.P. and hence the 
question does not arise. 

(c) As the representation also re-
fercd to the provision of level cross-
ing, the camplainant has been infom-
ed that the provision of the new level 
crossing gate is not the liability of the 
Railway. The de'mand should come 
from the local Government and the 
cost of providing and maintaining the 
level crossing should be borne by the 
local Government. 
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SupPly Department 

:'.986. Shri S. M. Banerjee: Will the 
Minister of Supply, Technical Deve-
lopment and Materla.l.s PlanniAg be 
pleased to state: • 

(a) whether Government have re-
ceived any representation to the effect 
that due to errors in the functioning 
and working of the Supply Depart-
ment, the Exchequer has to suffer 
/l.rlancial loss amounting to seyera.l 
crores of rupees every year; 

(b) if so, the details of the repre-
sentation; and: 

(c) the steps Government have 
t.ale"" to set the matter right? 

The MInister of Supply, TechnIeal 
DeYe!opment and Matert.ala Plan-
ning (Shli K. Raghuramalah). (a) 
No, Sir. 

(b) and (e). Do not arise. 

DeraIlment of MUlto..,. Special .... tile 
'N.EI. Kailwa:r 

1I987. Shri P. C. Borooah: W!lI the 
Minister of RaUways be pleased to 
refer to the statement made by him 
in the House on the 14th November, 
1966 and state: 

(a) whether the inquiry into the 
causes of the derailment of the mill-
tar:r special trai.n on the 11th Nov-
ember, 1968 near Pilanshat RailwBY 
station on the North East Frontier 
Railwa;r has been completed; and 

(b) if so, the ftndlnp of the 
inquiry? 

The MIIlIster of State In the MiDls-
try of RaIlways (Dr. Ram Subhac 
SlD&'h): (a) and (b). The final report 
Of the Additional Commissioner of 
Railway S.,fety, ",ho enquired into 

the accident, baa DOt been received 
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so far. HO.VI~'"'' b"cl)rding to his 
I)rovisional ftndlnt. the accident WII' 

due to an act of sabotage. 

Train Mishap averted 

2988. Shri Brlj Basi Lal: 
SIu1 Vishwa Nath PandeY: 
Shri Braj Blharl Mehrotra: 
Shr! Ram Swarap: 
Sbrl BaI:ov!nd Verma: 

Win the Minister oi RaIlways be 
plpased to state: 

(a) whether it is a fact that an 
<lccident to the 163 Up Burhwa1-
Siwpur passenger train was averted 
un the 13th November, 1966 when the 
Driver applied hrakes and brought 
the train to a halt on .potting some 
boulder. on the track near Parsendi 
Station; and 

(b) if 80, the details of the incident? 

The Minister ot state in the MIDls-
try of RaIlways (Dr. Ram Subhag 
Singb): (a) Yes. 

(b) On 13-11-1966 at about 15.07 
hours, while train No. 163 Up passen-
ger was running between Parsendi 
and Sitapur Junction stations' on 
Burhwal-Sitapur Section of the 
North Eastern Railway, the driver 
stopped the train at Km No. 90111, 
as he noticed 4 boulders lying on the 
track. The boulders were removed 
immediately and as a result of this, 
the train suffered deten.on for 9 
minutes only. TheT<' was no loss to 
property or life. The State Govern-
ment Railway Police Sitapur are 
inves1tgating the case. 

Steel Enquiry Body 

2989. Shri Barl Vishnu Kamath: 
Will the Minister of Iron and Steel 
be pleased to refer to the reply given 
to Starred Question No. 185 on the 
4th November, 1966 and state: 

(a) whether the requisite data haa 
been collected and placed before the 
Sarkar Committee; 

(b) whether adequate office and 
residential accommodation h8ll been 

made available to the Chairman and 
Members of the Committee; and it 
not, the rea~ons therefor; 

(c) whether ihf" commit1pC' has held 
any meetings So far and if' so, when; 
and 

(d) the stage at which the work of 
the Committee has reached? 

The Minister of Iron and Steel 
(Shrl T. N. Singh): (a) Some data 
have been collected and made avail· 
able to the Committee. Further In-
formation as required by the Com-
mittee as the work proceeds will be 
collected and made available. 

(b) Yes. 

(c) Tlw COnl'1littre has alreadY 
met a few tI!n8 ad will now worl 
on a continuous basis. 

(d) It will not be possible or proper 
for the Ministry to ·make a periodical 
progress report on the work of an 
independent Committee presided over 
by a former Chief Justice of India. 
The Ministry will. however. keep in 
c!os~ touch with the Committee and 
facilitate its work in every possible 
way towards early completion. 
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